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Grants-in-Aid to NJJ.M.C, and D.M.C. 
Schools

2319. Shri Hardayal Devgun:  Will 
the Minister of Education be pleased 
to state:

(a) whether it is a fact that 95 per 
cent of grant-in-aid is given to  the 
schools run by the Delhi Adminis
tration, 75 per cent to the N.D.M.C. 
schools and only 45 per cent to the 
schools run by the Delhi Municipal 
Corporation;

(b) if so, the grounds for this diffe
rentiation; and

(c) whether  Government  propose 
to give grants-in-aid on equal basis 
to all schools?

The Minister of State in the Minis
try of Bdaemtten (Shri Bhagwat Jha

Asad):  (a)  In the case of Delhi
Administration the question of pay
ment of any grant-in-aid does not 
arise as the entire expenditure on all 
activities including running of Gov
ernment  Schools,  is met  by the 
Administration.

Both in the case of New Delhi 
Municipal Committee and the Delhi 
Municipal Corporation, the grant-in- 
aid is on the basis of 50 per cent of 
the net approved expenditure.

(b) and (c). Do not arise.

Journalism Course in Colleges

2320. Shri S. C. Jha: Will the Minis
ter of Education be pleased to state:

(a) the number of colleges or Uni
versities in the country conducting 
Journalism courses; and

(b) whether these colleges or uni
versities give diplomas or degrees and 
what is the duration of the course in 
each?

The Minister of Education  (Dr. 
Triguna Sen):  (a) and (b). A state
ment is placed on the Table of the 
House.  [Placed in Library.  See No 
LT-633/67].

Radio Telephone Communications

2321. Shri S. C. Jha: Will the Minis
ter of Communications be pleased to
state:

(a) the number of countries with 
whom there is arrangement for radio- 
telephonic communication;

(b) the places having such arrange
ment in India; and

(c) whether any  arrangement  is 
being made for wireless communica
tion by the taxi-drivers as in the 
U.S.A.?

The Minister of State in the Depart
ments of Parliamentary Affairs  aad
Communications (Shri 1. K. Gujral):
(a) Direct Radio  Telephone Service 
from India is at present available to 
26 countries and through these direct




